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O.A. 1636/91 RishiPal vs. Delhi Administration

8.7.1993

Present : Shr i R ish ikesh , C ounsel for /Applicant.

Learned counsel for the applicant states 1liat this

application be dismissed as withdrawn. Accord,ingly, the

O.'A. is dismissed as withdrawn.

(  B. N. Dhoundiyal )
Member (A)

(  S. K.^^haon )
Vice Chairman (J)


